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Retired PersonJlel ill Defeace 
UadertakiDp 

MOO f 8hri Ram Harkh YadaT: 
. L 8hri Morti Manohar: 

Will the Minister of Defence be 
pleased to state: 

(a) whetJher it is a fact that a large 
number of retired defence personnel 
are g()ing to be absorbed in public 
Sector Undertakings; and 

(b) if so, their number and detaili 
of appointments made? 

The Minister of Defence (8hri Y. B. 
Chavan): (a) There is no such scheme 
under which a large number of retir-
ed Defence personnel may be absorb-
ed in Public Sector Undertakings. A 
Defence Services Liaison Organization 
exists in the He-settlement Directo-
rate under the Ministry of Defence 
who sponsor the names of retired de-
fence services officers for employment 
in both Public and Private Secton, 
after they are suitably assessed for 
·civil employment by the Re-employ-
ment Sub-Committee of the Planning 
Commission. ru regards Defence Ser-
vices personnel otiher than offieers, de-
mands have heen recpi''''d occasionally 

by the Resettlement Directorate from 
managements of certain Public/Private 
Undertakings to sponsor names for 
employment in their Security depart-
ments. The whole question of increas-
ing the employment opportunities for 
ex-service personnel is coming up for 
consideration by the Indian Soldiers', 
Sailors and Airmen's Board very 
mortly. 

(b) Does not arise. 

Rehabilitation of Defence Personnel 

2491. 8brimati Jyotsna Chaada: Will 
the Minister of Defence be pleased to 
atate: 

(a) whether every State in India 
has made arrangements for rehabili-
tation of defence personnel; and 

(b) if so, the area provided in each 
State for tJhis purpose? 

The Minister of Defeace (8hri Y. B. 
ChavaA): (a) and (b). A statement 
containing the names of the State., 
which have reservedloffered land for 
rehabilitating Defence personnel and 
the area of land. where available, is 
laid on the Table of the House. 
[Placed in Library. See No. LT-2790/ 
64]. 
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